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principle in mind. This has also been a
recommendation of the Committee on

Bank Reforms. As I said, this is anissue -

which is kept in mind by the banks when
they take a decision in regard to loan
proposals. .
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1 B . .
Development of Handloom Industry in
Gujarat

*332, SHRIMATI URMILABEN
CHIMANBHALI PATEL: Will the Minis-
ter of TEXTILES be pleased to state:

" {(a) whether there is any proposal
under Government’s consideration for de-
velopment of handloom industry in the
country;

(b) if so, the details thereof, State-
wise;

{c) if not, the reasons therefor;

(d) the steps taken or proposed to be
taken for development of handloom in-
dustry in Gujarat; '

(¢) whether Government proposed to
provide assistance for the.development -of
said industry; and

{f) if so, the details thereof?

*Not recorded.
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THE MINISTER OF TEXTILES
(SHRI KASHIRAM RANA): (a) to (i)
A Statcment is laid on the Table of the
House.

Statement

(a) to (c) The Government of India
extends fimancial assistance through a
number of schemes and programmes to
develop and handloom industry of the
country. The main aim and objective of
these schemes and programmes are to
provide support in comprehensive and
coordinated manner to handloom weavers
s0 as to enable them to improve produc-
tivity; quality of products and marketing
support in order to raise their incomes
and, thereby, their standard of living.
The details of the schemes are as
under:—

1. Project Package Scheme.

2. Handloom Development Centre and
Quality Dyeing Unit Scheme,

3. ‘Market
Scheme.

4, Development of Exportable pro-
ducts and their Marketing Scheme.

5. Workshed Cum Housing Scheme.
6. Welfare Scheme:

1. Group Insurance Scheme.

2. Thrift Fund Scheme.

3. Héalth Package Scheme.

4. New Insurance Scheme for Hand-
loom Weavers.

A brief on major Schemes alongwith
central assistance released is at State-
ment-1. (See below) State-wise details of
central assistance ‘provided under each
scheme during the 8th Five Year Plan is
at Annexure [Se¢ Appendix 185, Anne-
xure No. ]. A statement showing scheme-
wise details of central assistance released
during 1997-98 is at Annexure [See Ap-
pendix 185, Annexure No. 62].

(d) to (f) The Schemes and Program-
mes mentioned above are applicable to
Gujarat State as well. A statement. indi-
cating details of central assistance pro-

Development  Assistance

[RAJYA SABHA]

to Questions 16

vided to Gujarat under various schemes
during the 8th Five Year Plan and 1997-
98 is at Annexure, [See Appendix 185,
Annexure No. 62].

Statement-1

Brief on  Major Schemes Alongwith
Central Assistance Released

1. Project Package Scheme:— The
scheme was introduced in the year 1991-
92 with an objective to provide the
requisite input in an integrated and
coordinated manner to the , handloom
weavers. The funding pattern under the
scheme (both Grant and Loan
component) is on the basis of equal
sharing of contribution by Central/State
Government/Implementing Agencies.
The central assistance released under the
scheme during 8th five Year is Rs.
8145.68 lakhs and during 1997-98 central
assistance to the tune of Rs. 3942.73
lakhs was released.

2. Handloom Development Centre
(HDC)/Quality Dyeing Units (QDU):—
The scheme was introduced in the year
1993-94 with the objective of bringing 30
lakh weavers with 7.5 looms in the
Cooperative fold so that the benefits of
various schemes accuring to the
Handloom Cooperative are available to
them, Under the QDU scheme setting up
of micro yarn dying unit #t the village
level were provided for with a view to
improve the dyeing practices of the
Handloom Sector. During 8th Plan a sum
of Rs. 8091.88 lakhs was released as
central assistance and during 1997-98, a
sum of Rs. 968.53 lakhs was released as
central assistance.

3. Workshed-cum-Housing Scheme:—
The scheme was introduced with the
objective to provide a dwelling unit and
suitable work place to weavers to
improve their productivity and earnings.
The assistance under the scheme for
Rural Workshed is Rs. 7000/~ and for
Urbgn Rs. 10,000/-. For Rural
Workshed-cum-Housing the assistance is
Rs. 18,000/- and for Urban Rs. 20,000/-.
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During the 8th Plan period a sum of Rs.
474593 lakhs was released under the
scheme and during 1997-98, a sum of Rs.
1302.00 lakhs released as central
assistance.

4, Development of Exportable Products
and their Marketing Scheme:— In order
to give substantial impetus to the export
of handloom fabrics, made-ups and other
handloom items from the country,
scheme for Development of Exportable
Products and their Marketing has been
introduced in 1995-96. During the 8th
Five Year Plan a sum of Rs. 75.09 lakhs
was released under the scheme and
during 1997-98, a sum of Rs. 469.00 lakhs
was released as central assistance,

5. Market Development Assistance
(MDA):— The Market Development
Assistance (MDA) Scheme as introduced
in the year 1989-90 with an objective to
provide support to Handloom Agencies
in marketing their handloom products.
Under the scheme, the assistance was
provide towards rebatediscount and
other consumer incentives, interest
subsidy, capitalinargin money for setting
up of show rooms and any other purpose
as approved by the State andior Central
Government. The assistance under the
scheme was equally borne by the Central
and the State Government. The scheme
discontinued w.e.f. 1.4.98 has now been
approved for continuation for two years
ie. 1998-99 and 1999-7000 with the
partial modifications which inter-alia
include the assistance towards rebate/
discount, purchase/renovation of
showrooms, transportation cost for
holding/participation in exhibition and
upgradation of design facilities. During
the 8th Five Year Plan, a sum of Rs.
25309.93 lakhs and during 1997-98, a sum
of Rs 3274.40 lakhs was released as
central assistance under the scheme.

6. Group Insurance Scheme:— Group
Insurance Scheme was introduced in
order to meet the socio-economic
obligation of weavers towards his family
and the uncertainity of his working
capacity in old age. During the 8th five

[22 DEC. 1998]

to Questions 18

Year Plan, a sum of Rs. 339.27 lakhs was
released under the scheme and during
1997-98, a sum of Rs. 39.61 lakhs was
released as central assistance to various
States,
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to Questions 20
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1] Transliteration in Arabic Script.
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[RAJYA SABHA]

to Questions 28
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SHRI S.R. BOMMALI: Sir, the main’
problem before the weavers is marketing,
Though there was a scheme, namely, the
Market Development Assistance Scheme
to help the weavers in selling their pro-
duce, the Minister has mentioned that all
such schemes have been stopped. 1 would
like to know from the hon. Minister
whether the Government is going ‘to rex
vive those threc schemes which . were
started for the benefit of weavers,

Secondly, will the Government consi-
der purchase of cloth for uniform and
other such purposes from the handloom
weavers? Earlier, there was a decision to
purchase cloth for such purposes from the
Khadi producers. In the same way, will
the Government consider the purchase of
such cloth from the handloom weavers so
that they may be helped to some extent?

SHRI KASHIRAM RANA: Sir, all

. those schemes have been discontinued

since 31st March, 1998. As I said earlier,
one of these schemes, the Marketing
Development Assistance Scheme,, has
been re-introduced for two yeéars with
effect from 1st April, 1998. So far as the
Janata Cloth Scheme is concerned, there
is an inquiry going on, since crores of
rupees are involved in some kind of
transactions. But the Government will
look into other schemes also to help the
weavers. 1 agree with the hon. Member's
suggestion that purchase of cloth for vari-
ous Government offices and departments
should be done from the handlooms. We
will certainly take up this matter with
other ministries and departments also.

MR. CHAIRMAN: Question Hour is
over.
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WRITTEN ANSWERS TO
QUESTIONS

Policy for Development of Highways

*321. DR. D. VENKATESHWAR
RAO: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) the details of the highway develop-
ment policy with respect to the cost of
construction and award of contract to
private inivestors on build-operate-transfer
basis; and

STARRED

(b) the response received so far in this
regard from the private investers?

THE MINSITER OF LAW, JUSTICE
AND COMPANY AFFAIRS AND

[RAJYA SABHA]

to Starred Questions 36

MINISTER OF SURFACE TRANS-
PORT (SHRI M. THAMBI DURAI):
&) The Highway Development Projects

s1yder BOT Scheme are awarded based

on transparent, open and competitive
tenders. The tenders are invited in dou-
ble cover system i.e. technical offer and
financial offer.

The cost of the projects in case of BOT
projects is decided on the principle of
least cost to the user.

(b) The response of private investors
has been encouraging. A total number of
16 projects have already been awarded
under BOT scheme till date as per state-
ment annexed.

Statement
(A) Road Projects
S. Project Name NH State Cost Status
No. No. Rs.
Crores
1. *Thane-Bhlwandi By- 3 & 4 Maharashtra 103 Completed
pass
2. *Chalthan Road 8 Gujarat 10 Completed
Over Bridge
3 *Udalpus -Bypass 8 Rajasthan 4 Completed
4. Construction of six 5 Andhra 50 In progress
bridges Pradesh
5. Coimbatore Bypass 47 Tamil Nada 90 In progress
6. Durg Bypass 6 Madhya 68 Agreement signed. Finanical
Pradesh closure awaited.
7 Narmada Bridge 8 Gujarat 113 In progress
8. Nardhana ROB 3 Mahashtra 34 In progress
9. Patalganga Bridge 1 Maharashtra 33 In progress
10.  Hubli-Dharwar By. pass4 Karnataka 68 In progress
11,  Nellor Bypass 5 Andhra 73 Agreement .signed. Financial
Pradesh closure awaited.
12, Koratalaiyar Bridge 5 Tamil Nadu  30.00 Agreeme.nt signed.. Actual
construction to commence
13. Khambatki Ghat tun- 4 Maharashtra  37.80 Agreemc.nt singed. Actual
need & road construction 'to commence.
14. Nasirabad ROB 6 Maharasthra ~ 10.45 Agreement singed. Actual
construction to commence.
15. Wainganga Bridge 6 Maharashtra  32.60 Agreement singed. Actual
construction to commence.
16. Mahi Bridge B Gujarat 4200  Agreement singed. Actual
construction to commence.
TOTAL 818.85

*Since completed and opened to traffic
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